CENT ADMINISTRATIVE TRIBUNAL, JABALPUR B ENCH, JABALPUR

‘Original Application No, 404 of 2003
Jabalpur, this the 3rd of July 2003,

Hon'ble Mc, D.C, Vermd, Vice Chairman (Judicial)
Hon"ble Mr, Anand K:mar Bhatt, Administrative Member

Padgmanabh Tiwari

S/o0. Shri R K, Tiwari

aged about 33 years

Inspector of Income - Tax
Office of the Chief Commissioner
of Income Tax, " Aayakar Bhawan"
Hoshangsbad Road,

Bhopal MP= 462011

R/o, C~10/9, Amrit Homes,
Punjabi Bagh, Bhopal M,P, - 462023
Address for correspondence -
C/o, Shri S, K, Quru

E-1/185, Arera Colony,

By Advocate - Shri S, Naga)
VERSJS

1. Union of India
through the Secretary to the
Govt, of India,
Ministry of Fmance, Deptt.
of Revenue,:
North Block, New Delhi

24 The Chairman,

Central Board of Direct 'I‘axeS,
North Block, New Delhi

3. The Chief Commissioner of
Incometax (Cadre Controll.mg
‘Authority) " Aayakar Bhawan, "
Hoshangabad Road,
Bhopal M, P, 462011 RESPOND ENTS

O_RD E R (QRAL)

By Anand Kumar Bhatt, Administrative Member -

The case of the applicant is that as per
direction of CAT, Jabalpur Bench relating to the
promotion of Shri S.K. Tiwari, I.T.0. to the post
of A.C,L.T., the case was considered by the CBDOT,

but it was not considered within 4 months as

stipulated im the said direction gf

)(/ the Tribunaj,



accordingly.
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(Anang Kumar Bhatt ) ‘ (o.c. Verma )
dministrative Membgp Vice Chairman (3)
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